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- Exclusive Agency for Small Scale
Industries

4726. SHRI KRISHNA KUMAR
BIRLA: Will the PRIME MINISTER
be pleased to state:

(a) whether the Smal] Scale Indus-
tries has called upon the Government
to establish' an  exclusive agency
for the Small Scale Industries sector
at State leve] to lock into the credit
needs of the small units;

(b) if so_the reaction of Govern-
ment in this regard and

(c¢) the other steps Government pro-
pose to take to assist the Smal] Scale
Industrieg in the country?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY (DE-
PARTMENT OF SMALL SCALE IN-
DUSTRIES AND AGRO AND RUR-
AL INDUSTRIES) AND THE MIN-
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ISTEH OF STATE IN THE MINIST-
RY OF COMMERCE (SH'RI P J.
KURIEN): (a) No, Sir.

to Questions

(b) Does not arise,

(c) the steps to assist Small - Scale
Industries have -been outlined in - the
policy package announced. by = .the
Government on 6-8-1991,

Diversion of funds by TAFCO

' 4727. SHR1] GHUFRAN AZAM:
Will the PRIME MINISTER be plea-
sed 1o state:

(a) whether it is a fact that the
Tannery and Footwear Corporation
of India Limited, Kanpur bag been
diverting funds from the wages of
workers to pay off the raw hide sup-
pliers ete.;

(b) whether Govermnents atten-
tion hag been drawn to the newsitem
which appeared in the Swatantra
Bharat, Kanpur dated 30th July, 1992
under the caption “Vyapariyo Ko
Shramiko ke Betan Se Paise Dega
Tafco”;

(c) whether Government have re-
ceived g number of representations
against such action from workers
'L'll'llOI'l.S

(d) whether any gtep has been ta-
ken to prevent the . above decision
from being implemented. and

(e) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(DEPARTMENT OF HEAVY INDUS-
TRY AND DEPARTMENT OF PUB-
LIC ENTERPRISES (SHRI P. K.
THUNGON): (2) TAFCO deploys its
scarce financial resources aceording to
its organisational exigencies. -

(b) and (¢) Yes, Sir. -

(dy and (e) The amount of Rs. 1
crore released by Government -~ has
already been disbursed to the raw
hide suppliers.



